15" VIDHAN SABHA ;
SPECIAL (NINTH) SESSION

PUNJAB VIDHAN SABHA SECRETARIAT
(LEGISL ATION BRANCB) i

--.'NOTICE o

_ Under 's'ecoﬁd_previ.s_'o' to R.l.l_l.e.- 1.:6 of the Rules of Procedure and Conduct

of Business in the Punjab Vidhan _S.ablila. (Pun]ab Leg151at1ve Assembly), the Speaker has
been pleased to call the Pun]ab Vidhan Sahha, Whlch .was adjourned sine-die on -
g b November 2019 to meet at 2.00 P M on Tuesday, the 26”‘ November, 2019 in the

~ Punjab Vidhan Sabha Hall, Vidhan Bhavan, Chandj-garh. e

DATED CHANDIG ARH o . SHASH] LAKHANPAL MISHRA,

THE 24™ NOVEMBER, 2019. N e SECRETARY
To

All Members of the Punj.—'aﬁv'idhaﬁ Sabha.

No.55-LA-2019/_ /% Y87, qated Chandigarh, the J(; November, 2019.

No. 55-LA-2019/ )5 Y48 , dated Chandigarh, the 84 November, 2019,
. Cepy forwarded for informatioe to —
ty the Chief Secretary to Government, Punjab, Chandigarh ;
2. all Additional Chief Secretaries / Financial Commissioners /
Principal Secretaries / Administrative Secretaries to Government,

Punjab, Chandigarh ;

3. the Principal Secretary to Government, Punjab, Department of
Parliamentary Affairs, Chandigarh (with 4 spare copies);

4. the Principal Secretary to Governor, Punjab, Chandigarh ;

5 the Chief Electoral Officer and Secretary to Government, Punjab,
Election Department, Chandigarh, (with 4 spare copies); "

6. the Legal Remembrancer and Secretary to Government, Punjab,
Legislative Department, Chandigarh;

* the Secretary-General, Rajva Sabha, Parliament House, New
Dethi-110001;

8. the Secretary-General, Lok Sabha, Parliament House, New Delhi-
110001; (with two spare copies);

9. the Secretary to Government of India, Ministry of Parliamentary
Affairs, 92, Parliament House, New Delhi-110001;

P.T.0.



10.  the Secretary, Government of Indla Department of chal Affairs,
S Mxmstry of Law New De]h; j

11.  the Secretary Electlon Comnnssmn of India, Nirvachan Sadan,
Ashoka Road, New Delhi-110001;

12.  the Secretaries to all State Legislative Assemblies/Councils in
India:,

13 the Deputy Secretary 0 Govenunent of Indla Mlmsuy of Home-
- Affairs, (Political I{A) Sect:on) New Delhi - 110001; '

5 v i ‘Under Secretary to  Government, -.P.unj’ab,' General
Administration (By name) with 180 spare copies for distribution
amongst the  various - Branches under the Administrative
Secretaries;

15. the Ltbranan Lok Sabha Sccreianat Parhament House New
Delhi-110001;

16  the ' Director, Information and Public Relat_ions,-"_'_'.:Punjab;
Chandigarh; i :

17.  the Incharge, Umted News of India, Bulldmg No.6, First Floor,
Sector-42, Attawa, Chand1garh~160036

18.  the Incharge, Press Trust of Indla, S.C.0. 78, First FIoor Sector
"~ 47-D, Chandigarh; and : *

19, All Press Correspondents stanoned at Chandlga:h

| _Q,__'\"\ ¢ vy CR_/{ :
UNDER SECRETARY,
for SECRETARY.




